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To, .

1. The Ld. Principal District & Sessions Judge (HQs), Central, THC . <

2. The Ld. Principal District & Sessions J udge, New Delhi, PH

3. The Ld. Principal District & Sessions Judge, SQLI‘E]}-“KQSI, Dwartka

A The Ld. Principal District & Sessions J udge, West, THC

3. The Ld. Principal District & Sessions Judge, East, KKD

6. The Ld. Principal District & Sessians Judge, South, Saket

7. The Ld. Principal District & Sessions J udge, Shahdara, KKD.

8. The Ld. Principal District & Sessions J udge, North-West, Rohini

9. The Ld. Principal District & Sessions Judge, North, Rohini

10. The Ld. Principal District & Sessions-cum-Spl. Judge (PC Act)(CBI), RADC
I'l. The Ld. Principal District & Sessions [ udge, South-East, Saket

12. The Ld. Principal District & Sessians Judge, North-Bast, KKD

13. The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, New Delhi

Sub.: Training Programnie on the changes in Procedural & Substantive Laws - BNSS;
BNS & BSA.

Respected Sir/Madam,

As directed by the Hon’ble High Court of Delhi, the Delhi Judicial Academy shall be
conducting a Training Programme on the changes in Procedural & Substaritive Liavys —
The Bharatiya Nagarik Suraksha Sanhita, 2023, The Bharatiya Nyaya. Saithita, 2023,
and the Bharatiya Sakshya Adhiniyam, 2023 for all the Officers of DHJS and DJS, asper
the schedule mentioned below:

| Date Day Duration Target.audience
[ Second 10.00 am £ i gt e o
112 0 o ar licial Servie S
! 13.04.2024 Saturday | to 01.30 pm Officers of Delhi Higher J udicial Services (DHTS)
10.00 am
to 01.'30 pm

Officers of Delhi Judicial Services (DJS)

19.05.2024 Sunday

The detailed program’fﬁe schedule for both days is enclosed herewith as Annexure-A
and Annexure-B.

It is requested that all the Judicial Officers posted in your distﬁct/under"_yqu.l"_e‘ontjml
may kindly be communicated about their nomination in the aforesaid programme through
your good office, so that they attend the programnic as per their respective cadre. Your
goodsell is also most humbly requested to make it convenjent to attend the progiamme on
13.04.2024.

[n case an Officer requires exemption from attending the programme, -he/she may
move their application in advance through proper channel. If the exemption is Téquired on
urgent basis, an intimation to that effect may be sent to the Academy through e-mail, followed
by a formal application sent through proper channel.

With regards,

B Yours:faithfully;
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Annexure - A

13.04.2024
(Second
Saturday)

~+ ., DELHI JUDICIAL ACADEMY
Programme Name: .Training Programme on the changes in Procedural & Substantxve Laws — BNSS BNS & BSA.
Duratxon, Date & Day: Half Day; 13" April, 2024 (Second Saturday) wrife B0 1 A TTEE e
Participants: All the Officers of DHJS o E
Venue: Auditorium, Delhi Judicial Aca_dpmy.
11:30 » _
Date & Day 10 00 am — 11:30 am 12:00 12:00 Noon to 01:30 pm
: noon
Sessmn-I : Session-II

Understanding changes in the Procedural &
Substantive Laws:

The Bharatiya Nagarik Suraksha Sanhita, 2023
The Bharatiya Nyaya Sanhita, 2023

The Bharatiya Sakshya Adhiniyam, 2023 i
(-.. ....to be continued from previous session)
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Annexure - B

DELHI JUDICIAL ACADEMY

- Programme Name: Training Progrimme on the changes in Procedural & Substantlve Laws = BNSS BNS & BSA.

Duration, Date & Day: "May, 2024 (Sunday)
Participants: All the Off‘ érs. of DJS
Venue: Audltorlum, Delhl Judlcml Academy
Lt : 11:30
Date & Day | 10:00‘7‘am —11:30 am - 12:00° "12:00 Noon to 01:30 pm
il A noon
Session-1 Session-1I
Understanding changes in the Procedural &
Substantive Laws:
o The Bharatiya Nagarik Suraksha Sanhita, 2023
¢ The Bharatiya Nyaya Sanhita, 2023
o The Bharatiya Sakshya Adhiniyam, 2023 T v L
E (... ....to be continued from previous session) U
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) \%\ MOST IMMEDIATE / OUT AT ONCE
 “OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

TIS HAZARI COURTS : DELHI
10 [613 _ Y10 od
1l \32. /JOTP/Gaz./PDJ West/2024 Dated, Delhi the _2b/¢Y [222

- Copy forwarded for information and necessary action to:-
1. The Officer Incharge, Pool Car, Tis Hazari Courts, Delhi.
2. All the Judicial-Officers of West District, Tis Hazari Courts, Delhi.
3. The PS to Ld. Principal District & Sessions Judge, West District, Tis
Hazari Courts, Delhi for information.
4. For uploading-on LAYERS.
_/5/For uploading on-centralized Website through LAYERS.
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sm\emani Malhotra)
Officer Incharge (Judicial Branch)
DJ (Commercial)-02, West Distt.
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